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Statement 
Potent/alln ha/Amount In Rs. Crs. 

SI. Name of the Project Plan of Latest Cum. UIt.lrr. Cum. Pot. 
No. Start Estimated Expdr. Potential Created to 

Cost (AP upto and of AP 
1997-98 3197 1996-97 

(ant) 
On-golng Major Projects 
1. Upper Indravati Dam 1978-80 193.59 126.84 218.60 41.31 

(50% Irrg. Share 
Irrigation - do- 779.59 217.80 

2. Upper Kolab Project V 48.81 52.81 
Dam (50% Irrg. Share 
Irrigation V 258.83 182.05 88.76 74.06 

3. Subernarekha VII 1232.45 308.86 190.96 
(on 27.893 for 
Rs.750.52) 

4. Rengali Dam V 40.77 41.01 
(50% Irrigation Share) 
Irrigation V 2402.39 242.68 423.60 

5. Mahanadl Chltrof 1990-91 135.79 74.46 34.88 
Palaisland Irrg. Proj. 

6. Pottaru Irrg. Proj. IV 148.07 131.00 109.88 54.17 
On-going Medium Projects 
1. Hariharjore 78-80 53.59 52.40 13.70 10.60 
2. Badanalla VII 91.75 87.02 13.74 11.00 
3. Birapaghungati VII 11.46 12.99 6.03 3.59 
4. Harbhangl 78-80 93.82 91.49 15.97 6.95 
5. Upper Jonk 78-80 83.13 78.61 16.40 8.70 
6. Bhaghwa Stage -II 78-80 40.80 32.49 3.39 2.89 
7. Deo VII 52.23 27.15 15.64 
8. Bagalati VII 45.44 11.32 6.05 
9. Saps a Badajore VII 23.21 22.11 3.75 
10. Titlagarh Viii 21.13 3.94 2.95 
11. Telangirl VIII 53.80 0.50 13.78 
12. Katra VIII 23.22 
13. Manjore VIII 37.70 6.89 10.42 
14. Rukura VIII 24.34 1.22 7.64 

Sub-Standard Pe.tlclde. (d) whether his Ministry has taken up this Issue with the 

180. SHRI R. SAMBASIVA RAO : Will the PRIME Ministry of Chemicals and Fertilisers and has urged to 

MINISTER be pleased to state: Inquire into the matter; and 

(a) whether sub-standard pesticides brought Into the (e) If so, the details thereof and the response of that 
country by the Indian firms had ruined the rural economy and Ministry? 
destroying the lives of a large number of farmers; 

THE MINISTER OF STATE IN THE MINISTRY OF 
(b) it so, whether agricultural production has fallen by AGRICUL TURE (SHRI SOMPAL) : (a) and (b) The 

two per cent and farmers whose crops have failed as a result Department has not received any complaints regarding 
of the use 01 the pesticides are resorting to suicide; substandard pesticides brought Into India. There are no 

(c) If so, the steps being taken by the Government to reports of deaths by farmers due to use of any substandard 

check the use of sub-standard pesticides; 
Imported pestlcldea. 
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(c) Enforcement of vartous provisions concerning the 
quality control of pesticides under the Insecticides Act, 1968 
is the responsibility of the StatealUTs. As per the provision 
of this Act, Insecticides Inspectors draw samples from the 
manufacturing premises, distribution/sale points and get 
them analys.ad In the State Pesticides Testing Laboratories 
(SPTLs). Whenever the pesticides are found substandard, 
prosecutions are launched by the StatealUTs against the 
manufacturers/Suppliers of substandard pesticides. 

Periodical review Is being made during Zonal 
Conferences on Inputs and National Conference on 
Agriculture for Kharll/Rabl campaign aboutlhe quality control 
arrangements Including action agalnstthe traders of spurtous 
pesticides. 

To upgrade the efficiency of State Insecticide Inspectors 
and Insecticide Analyst, Orientation Training Programmes 
are being conducted by the Government of India. Efforts are 
also being made by the Government to educate the farmers 
for correct and judicious use of pesticides to avoid damages 
to crops due to Improper use of pesticides. In addition, eco-
friendly Integrated Pest Management approach is being 
advocated for use by the farmers to minimise the adverse 
effects of chemical pesticides. 

(d) and (e) The Department of Agriculture & Cooperation 
and the Ministry 01 Chemicals and Fertilisers are In close 
touch with each other as far as matters regarding pesticides 
are concerned. 

Support Price for Wheat 

181. DR. T. SUBBARAMI REDDY: 
SHRI RAMKRISHNA BABA PATIL: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government has fixed the minimum 
support price of wheat at Rs. 510 per quintal for the current 
season; 

(b) II so, whether this Includes a bonus of Rs. 55 per 
qUlntai; 

(c) whether some of the States like Haryana have urged 
the Government for Increase of support price of wheat to Rs. 
600 per quintal; 

(d) II so, the details thereol along with the decision taken 
thereon; and 

(e) II so, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a)to (e) The Govemment 
fixed the minimum support price (MSP) of wheat at Rs. 455 
per quintal for 1997-98 crop to be marketed In 1998-99. The 
State Governments of Haryana and Punjab requested for 
enhancing the MSP 01 wheat to Rs .• 600 per quintal and Rs. 

610 per quintal. respectively. The Govemment, however, 
decided that the farmers will be paid a Central bonus of Rs. 
55 par quintal in addition to the minimum support price of Rs. 
455 per quintal for wheat procured during the period from 1 st 
April, 1998 to 10th June, 1998 for Central pool. 

Indo-US Relations 

182. SHRI TATHAGATA SATPATHY : Will the PRIME 
MINISTER be pleased to state: 

(a) whether the US has shown keen desire to work with 
the new Indian Government; 

(b) II so, whether there is a great change In the 
attitude of the US towards India after formation of the 
new Government; 

(c) whether the new Government has also welcomed 
the US Government's desire to improve the relations with 
India; and . 

(d) II so, to what extent the relations are being Improved? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) to (c) It has been India's long-term policy to work towards 
a good stable relationship with the United States. In that 
context, Government have welcomed that the US and India 
have been engaged In a broad-based dialogue to broaden 
and deepen our mutually beneficial relations and to build on 
areas of cooperation. 

(d) The recent announeementof economic sanctlons'by 
the United States under Its Nuclear Proliferation Prevention 
Act, 1994 could affect the development of our bilateral 
cooperation. 

MR. SPEAKER: Now we shall take up Papers to be laid 
on the Table. 

....... (Inte"uptions) 

[Translation] 

KUMARI MAYAWATI (Akbarpur) : Mr. Speaker, Sir, 
respected Kashlramji has been arrested today 
....... (lnterruptions) Uttar Pradesh Government has arrested 
him ....... (Ints"uptions) 

(English] 

MR. SPEAKER: Nothing will go on record. 

....... (Inte"uptlons)· 

• Not rllOOl'decI 


